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!

New Delhi, thé ) B4t Octoper,. 1998

NOTIF ICATION -
(INCOME '.mx) |
' s,ﬁ ‘No, In exercige of the pomrs c’onferred by Uk~

"clause (iv) of clause (23C) of Section 10 of the Income -t ax Act,
1961(43 of 1961), the Central Govermment herehy' notifies

‘ “aurovilla’ Foundation", Aurovila. Tam‘il Nadu
for the purpoge of the gaid sub~clause for the assessment years

1994 =95 to 1996-97 gubject t:o the following ccnraitions. ﬂamely.
i ’ ]
. : ;lli _
(1) the assessee will apply its ihcome, br dccumulate for
application, wholly and. exclusively ﬂ:o the obijectg
for which it is established;

(ii) the av—*sessee will not invest or depom.t: itg fumis
{other than voluntary contributions teceived and main=-
- taired in the form of jewellery, furniture etc, )
for any period during the previoug years relevant
to the assegesment years mentioned ab¢ve otherwise than
in any one or more of the forms or médes specified in
- gub=gection (5) of Section il; ‘,

{ii1i) this votification will not anply in felatign to any
income being profits and gaing, of buginess, unless the
bueinegs ig incidental to the attaiment cf the
objectiveg of the agseszgee and separidte books of accounts

. are maintained 1n respect, of guch bug‘iﬁess.
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Govermment of India Presgs,

Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garden), New Delhi,



